243 Withdrawal of Indian Miliary
Mission etc. from Nepal (C.A.)
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MR. DEPUTY-SPEAKER : I may point
out that the question must. relate to the
subject-matter of the main notice which
relates only to military mission.
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PAPERS LAID ON THE TABLE

Report of Industrial Licensing
Policy Inquiry Committee

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : I beg to lay on the Table a copy
of the Report of the Industrial Licensing
Policy Inquiry Committee. [Placed in Library,
See No LT—1232/69.]

Proclamation in Relation to the
State of Bihar

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): I beg to lay on the
‘Table:

(1) (i) A copy of the Proclamation dated
the 4th July, 1969 issued by the
Vice-President acting as President



